
In the National Company Law Tribunal. Jaipur
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I]NDER SECTION 44I OF COMPANIES ACT.2OI3

In the matter of:

M/s. Kiran Fine Jewellers Pvt. Ltd.

VS.

ROC Jaipur

For Petitioner (s)

For Respondent(s)

Coram: Shri R. Varadharajan, Member (Judicial)

Ap pl ica n t/Peti tion e rs

,Respondent

Order delivered on 28.09.2018

Deepak Arora, Adv.
Sandeep Taneja, Adv.
Dr. Amol Shinde, DROC-DOL.

ORDER

At the request of leamed counsel for the petitioner the matter is posted on

25. 1 0.20 1 8. The presence of leamed Deputy Registrar of Companies (ROC) is

also noted.

Member (Judicial)


